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HOW TO USE THE INDEX 

The Index is arranged alphabetically with the Subject Index separated from 
Name Index and printed in the following order: Part I-SUBJECf INDEX: 
PART II-NAME INDEX. At the end of every entry. the Volume Number of 
the Debate.s is given in Roman numerals in parenthesis followed by the date of 
the Debates and column number or numbers, as the case may be (printed as 
(1-27.10.99) 39]. 

All the Bills are alphabetically arranged under the main heading "BILL(S)". 
Information pertaining to Railways has been indexed under the various main 

headings commencing with the word Railway e.g. "RAILWAY LINE(S) " , 
"RAILWAY TRAIN(S)" etc. 

All the papers laid on the Table of the Lok Sabha are indexed only under the 
main headings "PAPERS LAID ON THE TABLE". 

Information regarding various States in India and the various foreign countries 
has been indexed under their respective names. 

A list of abbreviations used in the Index is given below: 
A.M. Adjournment Motion 
B.O.H. Business of the House 
C.A. Calling Attention to matter of Urgent Public Importance 
Consid. Consideration stage of a Bill 
Consid. CI. Consideration of the aauses of a Bill 
D.G. Demands for Grants 
D.E.G. Demands for Excess Grants 
D.E.G. (R) Demands for Excess Grants (Railways) 
D.S.G. Demands for Supplementary Grants 
D.S.G. (R) Demands for Supplementary Grants (Railways) 
Dis. Discussion 
H.A.H. Dis. Half-an-Hour Discussion 
Int. Introduction Stage of a Bill 
L.S. Lok Sabha 
M. Motion 
Q.P. Question of Privilege 
Pet. Petitions 
R.S. Rajya Sabha 
Res. Resolution 
St. Statement 

(iii) 
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INDEX 
TO 

LOK SABHA DEBATES 
(THIRTEENTH SERIES) 

VOLUME I 

FIRST SESSION OF THE TIlIRTEENTH LOK SABHA 
Oct. 20, 1999 to Oct. 29, 1999 

Asvina 28, 1921 (Saka) to Kartika 7. 1921 (Saka) 

PART-I 
SUBJEcr INDEX 

AIIMS 

Need to bring the teachinl codre under 
Central Health Scheme at par with AIIMS 
(1-28-1Q.99) 48-49 

AIRPORT 
Need to provide adequate funds to State Gov!. 

of Karnataka for upgradation of airport at 
Mysore (1-28·10-99) 47 

ANDHRA PRADESH 
Natural calamities in West Bengal. Andhra 

Pradesh, Bihnr and Orissa (Discussion 
Under Rule 193) (I-28·1Q.99) 87-153 

Need to provide financial assistance to State 
Govt. of Andhra Pradesh to mitipte the 
hardship beins faced by Cotlon grower due 
to droupt conditions in State (I-28-1Q.99) 
48 

Need to take up the work of railway line 
between Nalgonda·Madleria and Raic:hur 
in Andhra Pradesh (I-28-1Q.99) 49 

ASSENT TO BILLS 
Appropriation (No.3) Bill, 1999 (1-25-1Q.99) 

2S 
Appropriation (Vote on Account) Bill, 1990 

(1-25.10-99) 25 

Companies (Amendment) Bill, 1999 
[1-25-10-99] 26 

Finance Bill, 1999 (1-25-10-99] 25 
Patents (Amendmellt) Bill, 1999 (I-25-1Q.99] 

26 

Salary, Allowances and Pension of Memben 
of Parliament (Amendment) Bill, 1999 
[I-2S-1Q.99) 26 

Urban Land (Ceiling and Regulation) Repeal 
Bill, 1999 [I-25-1Q.99) 26 

BIHAR 

Natural Calamities in Wtlt Bengal, Andhra 
Pradesh, Bihar and Orissa (Discussion 
Under Rule 193) (1-28-10·99) 87-153 

Need to send a Central team to Bihar to usess 
the damage caused by floods in Godda and 
other districts to the State and provide 
funds for rehabilitation of affected people 
(Matter under Rule 377) (1-28-1Q.99) 47 

BILLS 
Appropriation (No 3) Bill, 1999 [1-25-10·99} 

25 

Appropriation (Railways) (No, 30) Bill, 1999 
[I-25-1Q.99] 2S 

Companies (Amendment) Bill, 1999 
(1-25-10-99) 26 

Constitution (Eighty·fourth Amendment) Bill 
(Amendment of Article 334) (V·I, No. S, 
26-10-99) 4 

Constitution (Eighty· Fourth Amendment) Bill 
(Amendment of Article 334) Consid 
(I-27-1Q.99) 47~. 67-105 

Constitution (Eighty-Fourth Amendment) BiU 
(Amendment of Article 334) Consid a 
(1-27-10-99) 111-146 
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Constitution (Eighty-Fourth Amendment) 
Bill (Amendment of Article 334) Pars, as 
amended [1-27.10.99) 14&-160 

Contingency Fund of India (Amendment) Bill 
(V-I. No. S, 26-10-99) 2 

Contingency Fund of India (Amendment) Bill 
Passed (1-28-10-99) 76-77 

Finance Bill, 1999 (1-2S-10-99) 2S 

Foreign Exchange Manllement Bill . 
(Introductioll Postponed till next Session) 
(1-29-10-99) lS7-159 

Income Tax (Amendment) Bill (V-I, No.5, 
26-10-99) 1 

Income Tax (Amendment) Bill - Pused 
(1-28-10-99) 69·76 

Insurance Regulatory and Development 
Authority Bill - Introduced 15-44 

Patents (Amendment) Bill, 1999 (I-2S-10-99) 
26 

Prevention of Money Laundering Bill (1-
29·10-99) 22-31 

Representation of the people (Amendment) 
Bill (V-I. No. 5,26-10-99) 163 

Representation of the people (Amendment) 
Bill - passed (1-28-10-99) 77-87 

Salary Allowances and Pension of MeJr.bers of 
Parliament (Amendment) Bill, 1999 
(1-25-10-99) 26 

Securities Laws (SccolJd Amendment) Bill 
Introduced (I-28-10-99) 14-15 

Urban Land (Ceiling and Regulation) Repeal 
Bill. 1999 (1-2S-10-99) 26 

BODO LAND 

Need for creation of a seperate State of Bodo 
Land (Matter under Rule 377) (1-29-10-
99) 35·36 

BOFORS CASE 

Charle sheet Filed in Bofors Case (V-I. No. 
5, 26-10-99) &-30 

BUSINESS OF THE HOUSE 

Business of the House (1-28-10-99) 2 

CENTR~ HEALTH SCHEME 

Need to bring tlte teaching cadre under 
Central Health Scheme at par with AIIMS 
(1-28-10-99) 48-49 

COAL 

Need to revise the royalty on coal and other 
mineral products (1-28-10-99) SO 

COMMI1TBE 

Committee on Public Undertakinp (V-I. 
No.5, 26-10-99) 1 

Departmentally Related Studinl 
Committee-A Review (1-29-10-99) 21 

Public Acc:ounts Committee (V-I, No.5. 
26-10-99) 1 

CONSnnmON 

CoDltitutioD (Eipty-Fourth) Amendment Bill 
(Amendment of Article 334) (Vol-I, 
No. 5-26-10-99) 4 

CONTINGENCY FUND OF INDIA 

Contingency Fund of India (Amendment) Bill 
(V-26-10-99) 2 

Contingency Fund of India (Amendment) 
Ordinance (St.) (V-26-10·99) 3 

CROP INSURANCE SCHEME 

Need to include Tanjore in Tamil Nadu under 
the Crop Insurance Scheme (1-29-10-99) 
34 

CYCLONE 

Damage caused by Cydone in Coastal Diltticta 
of ONsa (1-29.10-99) 2(»-202 

Re: Expresslna Deep seRIC of aboc-ok at 
Devastation caused in Coutal Districts of 
Orissa and ursina to reader help and 
aulstance to the aflected people 
(I-29-10-99)22S-226 

DIESEL 

Increase in the price of Diesel (dis.) 
(V-I, No.5. 26-10-99) 103-152-162 

Need to reduce the price of diesel 
(1-28-10-99) 51 

DISCUSSION UNDER RULE 193 

Increase in the Price of Diesel (V-I No.5 
26-10-99) 103-152-162 

Natural . Calamities in West Benpl. Andhra 
Pradesh, Bihar and Orilla (I-2B-IO-99) 
87-153 
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DROUGHT 

Need to send a Central team to Haryana to 
IIIless the damage caused due to drought 
and release adequate funds to the State 
Gov!. for providing relief to tbe affected 
people (1-28-10-99) 50-51 

ELECI10N 

Election of Deputy Speaker (1-27-10-99) 
15--23 

Election of Speaker (1-22-10-99) 1-4 

FELlCIT ATIONS 
Felicitations to Deputy Speaker 

(1-27-10-99) 15--23 

Felicitations to Speaker (1-22-10-99) 4-24 

FERTILIZER PLANT 
Need to expedite construction of fertilizer 

plant at Gornkhpur U.P. by KRIBHCO 
(M.U.R.-377) (1-28-10-99) 46 

FINANCIAL ASSISTANCE 

Need to provide financial assistance to State 
Gov!. of Andbra Pradesh to mitigate the 
hardship being faced by cotton grower due 
to drought conditions in State. 
(1-28-10-99) 48 

Need to provide financial usistance to State 
GOYI. of Madhya Pradesh for providin, 
relief to the people affected by nood in 
Raison, Sehore and Ho.hanpbad districts 
(M.U.R. 3m (1-28-10-99) 46 

Need to provide financial aUlance to Stale 
Government of Rajuthan for providing 
relief to the people affected by drought in 
the State. (M.U.R. 377) (1-28-10-99) 46 

FLOOD 
Need for a comprehensive master pllll to 

prevent recurring floods in ltahar. Maida 
and Murshidabad in West Bengal (1-
28-10-99) 51-52 

Need to send a Central team to Bihar to assess 
the demage caused by floods ia Godda and 
other districts of the State and provide 
funds for rehabilitation of affected people. 
(Matter under Rule 377) (1-28-10-99) 47 

HARYANA 
Need to send a Ceotral team to Haryana to 

assess the damage caused due to drought 
and release adequate fuods to the Stale 
Govt. for providing relicf to tbe affected 
people. (1-28-10-99) 5O-S1 

INCOME TAX 

Income Tax (Amendment) Bill (V-I, 
No. S,-26-10-99) 1 

locom_Tax (Amendment) OrdilUlnce (SI.) 
(V-I, No. 5--26-10-99) 2 

INTRODUCTION OF MINISTERS 

Introduction of Ministers (1-22-10-99) 25-26 
(1-25-10-99) 12-14 

(1-28-10-99) 10 
JUTE 
Need to take steps to prevent foreign 

companies for claiming patent right on Jute 
Products to safeguard Indian Jute Fanners 
(Matters under Rule 377) (1-29-10-99) 35 

KRIBHCO 
Need to expedite construction of fertilizer 

plant at Gorakhpur U.P. KRIBHCO 
(M.U.R.-377) (1-28-10-99) 46 

KARNATAKA 

Need to provide adequate funds to State Govt. 
of Karnataka for uPiradation of airport at 
Mysore. (1-28-10-99) 47 

MADHYA PRADESH 
Need to provide financial assistance to State 

Govt. of Madhya Pradeeh for providing 
relief to the people affected by flood in 
Raison, Sehore, and Hoshanpoad districts 
(M.U.R. 377) (1-28-10-99) 46 

MATTERS UNDER RULE 377 
Need for a comprcbeDlive muter plan to 

prevent recurr1na floods in ltahar, Maida 
aod Munbidabad in West Senlal (1-
28-10-99) SI-52 

Need for all-round development of Kargil and 
Lch (V-I No. S, 26-10-99) 35-36 

Need for creation of a seperate State of Bodo-
land (1-29-10-99) 35-36 

Need for early construction of a railway over-
bridge at Sajedabad in Barabanki district 
(U.P.) (V-I No. S, 26-10-99) 35 

Need for early doubling of railway line from 
Shornur to Mangalore and Shornur to 
Calicut (1-27-10-99) 44 

Need for early regularisalion of unauthorised 
colonies io National Capital Territory 01 
Delhi (1-27-10-99) 39 

Need for revisioa of wages of Workilll 
10urnalist. (1-29-10-99) 36 
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Need to bring the teaching cadre under 
Central Health Scheme at par with AJIMS 
(1-28-10-99) 48-49 

Need to clear the propoaal for construction of 
Rail-cum-road bridle at Munpyr. Bihar 
(V-I, No. S, 26-10-99) 35 

Need 10 connect Azamprh (U.P.) with major 
cities In the country by train and also 
provide computerised reservation service 
there. (1-27-10-99) 41-42 

Need to create a separate Minlltry for 
fisheries(V-l, No.5, 26-1()'99) 33 

Need to declare Naapur airport u an 
international airport (V-I, No. S, 26-1()' 
99) 33 

Need to early start of Train between Ruaul 
and Amritsar, Darbhanp (I-29-1()'99) 36 

Need to eDSure early reopening of tea pedens 
of Tea Tradinl Corporation of India at 
Darjeeling and Jalpaipri, West Benpl 
(V-I, No. S, 26-1()'99) 34 

Need 10 ensure payment of dues to luprc:ane 
&rowers in Deoria district in U.P. 
(1-27-10-99) 39-40 

Need to expedite construction of fertilizer 
plant at Gorakhpur U.P. by KRISHCO 
(M.V.R.-377) (1-28-1().99) 46 

Need to grant special package for all-round 
development to nualite infest~ areas in 
Bihar (1-27-10-99) 43 

Need to improve tele communic:ation services, 
in JUral arens of Setul·Harda Parliamentary 
Constituency, Madhya Pradesh 
(V-I No. 5-26-10-99) 32 

Need to improve telephone servicea in Mo ... • 
ra·Sheopur district of Madbya Pradclb 
(1-27-10-99) 39 

Need to include Kerala particularly the district 
of Palpat in Crop lnsuraoc:e Scheme 
(I-27-1().99) 41 

Need to include Santali Languaae in Ol-Oliki 
script in the eighth Sdaedule to the 
Constitution (V-I, No S, 26-1()'99) 30 

Need to include TanJore in Tamil Nadu under 
the Crop Insurance Scheme (I-29-10-99) 
34 

Need to issue red cards to people llvinl below 
poverty line in Muzaffarpur and Vaisbali 
Diltricts (1-29-10-99) 37 

Need to look into the Problems of Suprc:aoe 

arowen in Bahraich district of V.P. 
(1-27-10-99) 39 

Need to make Ganesh Supr Miltt under NTC 
in Maharaj,anj diltrictl of UP viable 
(1-28-10-99) 49 

Need to provide adequate fundi to State Govt. 
of Karnataka for uP&radation of airport at 
Mysore (1-28-10-99) 47 

Need to provide financial assistance to State 
Govt. of Andhra Pradesh to mitiaate the 
hardship bein, faced by cottoa JfOWers due 
to drouJht conditiol1ll in State (I-28-lO-99) 
48 

Need to Provide more Railway Facilities at 
Khurja in Uttar Pradesh (1-29-10-99) 32 

Need to provide financial assistance to State 
Govt. of Madhya Pradesh for providia, 
relief to the people affected by flood in 
RaiIon. Sehore and Hoshanpbad districu 
(M.V.R. 377) (1-28-10-99) 46 

Need to provide finaocla1 assistance to State 
Government of Rajuthan for p-oviding 
relief to the people affected by drought in 
the State (M.U.R. 377) (J-28-10-99) 46 

Need to provide financial assistance to State 
Government of Rajuthan to alleviate 
problems of famine affected people of the 
Itale. (V-I. No.5, 26-10-99) 32 

Need to resume transportation of coal through 
crush coal transport at KargU wuhery of 
Central Coalfield Umitcd, Bihar. (V-I, 
No. S, 26-10-99) 31 

Need to review order iaaued WIder tbe Jute 
PacklJial Materials (Compulsory use in 
Packina Commodities) Act, 1987 to ensure 
compullory use of Jute hap in pac:kinl 
Cement. foodarains, IIIpc and urea 
(I-27'10-99) 43-44 

Need to revise the royalty on coal Ind other 
mineral productl (1-28-10-99) SO 

Need to IIDction adcqWlte financial lIIiIt!lnce 
to tbe State Goverameot of Andbra 
Pradesh to provide relief to the people 
affected by rece.at severe drouaht (V-I, 
No. S, 26-10-99) 34 

Need to unction adequate funds for 
comprehensive drinkio, water aeme for 
Rasipuram Parliamentary Constituency in 
Tamil Nadu (1-27.10-99) 42 

Need to lend a Central team to Bihar to IIICIS 
the damaae caUled by flooda ia Oodda and 
other diJtricta of the State and provide 
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funds for rehabilitation of affected people 
(M.U.R. 377) (1-28-10-99) 47 

Need to send a Central team to Haryana to 
assess the damage caused due to drought 
and release adeq uate funds to the State 
GOyt. for providing relief to the affected 
people (1-28-10-99) SO-51 

Need to stllrt shuttle service between 
Arakkonam and Kathpadi stations and to 
lay railway line between Kathpadi and 
Villipuram in Tamil Nadu (1-27-10-99) 42 

Need to take steps for early creation of 
Mumbai Railway Development corporation 
(V-I,. No. S, 26-10-99) 31 

Need to take steps to prevent foreign 
companies for c1aiminl patent ripu on 
Jute produC15 to safeguard Indian Jute 
Farmers (1-29-10-99) 35 

Need to tllke suitable measures for proper 
maintenance of National Highways in the 
Country particularly in Bihar (1-27-10-99) 
40-41 

Need to take up the work of railway line 
between Nalgonda-Macheria and Raichur 
in Andhra Pradesh (1-28-10-99) 49 

MEMBERS SWORN 
Membrs Sworn (1-20-10-99) ~S4 
(1-21-10-99) 1---4 

(1-22-10-99) I, 24 

(1-25-10-99) 1 
(I, No.5, 26-10-99) 1 
(1-28-10-99) 1 
MESSAGE FROM RAJYA SABHA 
(1-29-10-99) 21 
(1-29-10-99) 224-25 
MOnON OF THANKS ON PRESIDENTS 
ADDRESS-adopted 

(1-29-10-99) 37-224 
(1-28-10-99) 15~ 
NATIONAL SONG 
The National Song was played (1-29-10-99) 

226 
NATURAL CALAMITIES 

Natural calamities in West Bengal, Anethra 
Pradesh, Bihar and Orissa (1-28-10-99) 
87-153 

Discussion Under Rule 193 

OBITUARY REFERENCE 

Death of SlShri K.N. Pradhan and Vamanrao 
Mahadik (1-27-10-99) 1-2 

Death of s-5hri Kshudiram Mahala, N.T. Das, 
Amar Sinp Damar, Shrimati Indubala 
Sukhadia, s-5hri J .M. Lobo Prabhu, Sidha 
LaI Murmu, Amar Nath Chawla. Ch. 
Lacbcbhi Ram. Shri J. Vengal Rao, Prof 
Paral Cbalip, Sbri K.N. Singh, Rajmata 
Kamlendu Mati Shah, RO (Smt) Rajendra 
Kumari Bajpai, s-5hri . Baraja 
Mohan Mohanty. Kalpanath Rai, Acharya 
Bhapan Dev, s-5hri Yadvendra Dutt and 
Dada Baburao Paranjpe (1-25-10-99) 
14-23 

Passing away of Smt. Malli Devi -MP 12th 
Lok Sabha (1-29-10-99) 1-2 

ORDINANCE 

Contingency Fund of India (Amendment) 
Ordinance (St.) (V-I, No.5, 26-10-99) 3 

Income-Tax (Amendment) Ordinance (V-I, 
No.5, 26-10-99) 2 

Representation of the people (Amendment) 
Ordinance (St.) (V-I, No. S, 26-10-99) 
162 

Statutory Resolution Reg: Disapproval of 
Income tax (Amendment) Ordinance 
(1-28-10-99) ~76 

ORISSA 

Damage CI\lled by cyclone in coastal districts 
of Ori ... (1-29-10-99) 2OO--m 

Re: Expreasing deep sense of ahock at 
devastation caused in coastal districts of 
Ori_ and uraina to render belp and 
assiItance to the affected people. (1-29-10-
99) 22S-226 

PAPERS LAID ON TIlE TABLE 

Papen laid on the table (1-25-10-99) 6-12 

(1-25-10-99) 24 

Annual accounts and review of the workiq of 
POI-Chandiprh 1997-98 (1-29-10-99) 7 

Annual Report, Annual Accounts and Review 
of the working of the Central Will 
Council, New Delhi for the year 1997-98 (1-
27-10-99) 11·12 
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Annual Rrport of the Hindustan Copper 
Ltd, Calcutta 1997·98 (1-29·10-99) 4 

Annual Report of National Judicial Academy, 
New Delhi (1-29·10-99) 3 

Annual Report of the Post Graduate Institute 
of Medical Education and Research, 
Chandigarh 1997·98 (1-29·10-99) 6 

Annual Report of Press Council of India and 
Audited Accounts 1997·98 (1-29·10-99) 6 

Companies Act 1956 (1-29·10·99) 4 

Contingency Fund of India (Amendment) 
Ordinance, 1999 (No 9 of 1999) (1-25-10-
99) 24 

Copy of Annual report, review of the working 
of V.V. Giri N:ltionlll Labour Institute 
NOIDA for the year 1997·98 and tbe 
statement showing reasons for delay in 
laying the papers. (1-2i-10-99) 6 

Copies of Notifications issued under sub-
section (3) of Section 642 of Companies 
Act 1956 (1-28-10-99) 3 

~y of Notification publish in Oazette of 
India denotifyinl 1M. Trikone Mutual 
Benefits Ltd Lucknow as a Nidhi under 
Companies Act 1956 (1-28·10-99) 8 

Copy of Notification published in Gaette of 
India for making certain alteration in 
Schedule VI to the Companies Act 1956 
(1-28·10-99) 7·8 

Copy of Notifications under Sub-section (5) of 
section 396 of the Companies Act 1956 
(1-28·10-99) 7 

Copy of Notification under Section 37 of 
Tele~om Regulatory Authority of India Act 
1997 (1-28-10-99) 8-9 

Copy of Notifications under Sub-section (3) of 
Seclion 642 of the Companies Act 1956 
(1-2S-1Q.99) 7 

Copies of the Statements showing action taken 
by Govt. on assurances, promises and 
undertakings given by Mini.ten during 
various sessions of Ninth, Tenth, Eleventh 
and Twelfth Lok Sabha (1-28-10-99) 4--6 

Copy of Union Government Appropriation 
Accounts 1997·98 (I-29-1()'99) 6 

Income Tax (Amendment) Ordinance, 1999 
(No. of 1999) (1-25-10-99) 24 

MOU between Madras Fertilizers Ltd and the 
Ministry of Chemicals & Fenilizers 1999-
2CIOO (1-29-10-99) 4 

MOU between Ministry of Petroleum and 

Natw-al Gas and IBP, BPL, GAIL, ONOC 
etc. (1-29·10-99) 19·20 

MOU between Paradeep Phosphates A Min. 
of Chemicab & Fertilizen 1999·2000 
(1-29-10-99) 4 

Notifications under Border Security Force Act 
1968 (1-29-10-99) 2 

NotifICations under Central ExciJe Act 1944 
(1-29-10-99) 16-18 

Notifications under Customs Act 1962 (1-29-
10-99) 7-11 

NotifICations under Customs Tariff Act, 1975 
(1-29·1(1.99) 12-16 

Notifications under Finance Act 1994 (1-29-
10-99) 18. 

Notifi:atlons under High Court Jud,es Act 
1954 (1-29·10-99) 21 

Notification Under Indo-Tibetan Border Police 
Force Act, 1992 (1-27·10-99) 6-10 

NotifICation Under Mines and Minerals 
(Relulation and Development) Act 1957 
(1-27·10-99) 11 

Notification under Representation of people's 
Act 1951(1-29·10-99) 2-3 

NotifICation Under Section 2 of Indian" 
Railway Board Act 1905 (1-28-10-99) 3 

NotifICation Under Supreme Court Judges Act 
1958 (1-29·10-99) 20 

Orders of the Income Tax Act 1961 (1-29-10-
99) 19 

Papers Under Commissions of Inquiry Act, 
1952 (1-29·10-99) 3 

PARLIAMBNTARY COMMl1TEBS 

ParUamentary Committee_Summery of work 
(1-27·10-99) 12 

Registration of Electors Rules 1999 (1-'2.9-10-
99)30 

Reports of CAG of India (1-29-10-99) S--6 

Report on Section 52-The Transfer of 
Property Act, 1982 Amendment of the 
Industries (Development and Regulation) 
Act 1951 etc (I-27-10·99) 10-11 

Representation of People's Act 1950 (1-29-10-
99) 3 

Representation of the People (Amendment) 
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Ordinace, 1999 (No 8 of 1999) ((-25-10-
99) 24 

Review by Government of the Workiog of 
Hindustan Copper Ltd, Calculta-1997-98 
(1-29-10-99) 4 

PATENT RIGHTS 

Need to take steps 10 prevent foreign 
Companies for aaiming patent riahts on 
Jute Products to lafeguard IndilUl Jute 
Farmers (1-29-10-99) 3S 

M. U. R 377 

PAY COMMrITEE 

Pay Committee on lCales of pay of the Officers 
lind Slaff of Rajya Sabha and 1.ok Sabha 
Secretariats (first report) (1-28-10-99) 
9-10 

POPE 
Pope John Paul n visil to India (1-27-10-99) 

23-38 
POVERTY 

Need 10 issue red cards 10 people living below 
poverty line in Muzaft'arpur and Vaishali 
Districts (1-29-10-99) 37 Matter Under 
Rule 377 

PRESENTATION OF PETITIONS 

Pres~ntation of Petition (1-28-10-99) 44-45 
PRESIDENTIAL ADDRESS 
Agro based Industries (1-25-10-99) 4 

Backward classes &: Minorities (I-2S-10-99) 9 
Centre State relationa (1-25-10-99) 9 

CHOGM 

(1-25-10-99) 11 

Corruption (1-25-10-99) 10 
Cultural &: Economic relations (1-25-10-99) 

11 

Drinking Water Problem (1-25-10-99) 4-S 

Electoral reforml (1-25-10-99) 10 

Electricity (T-2S-10-99) S 

Empoverrnent of Women (1-25-10-99) 

Foreign Direct Investment (1-25-10-99) 7 

Foreigll Policy (1-25-10-99) 10 
Global Nuclear Disarmament (1-25-10-99) 3 

Indian Economy (1-25-10-99) 3 

Information TechnololY (1-25-10-99) 6 

Integrated Transport Policy (1-25·10-99) 5 

Kargil War (1-25-10-99) 2-3 

Lahore Declaration (1-25-10-99) 10 
Law &: Justice (1-25-10-99) 7 

Modernisation of Air Ports (1-25-10-99) 5 
Nadollal Health Policy (1-25-10-99) 4 

Nativnal Highways (1-25-10-91) 5 

National Security (1-25-10-99) 8 

New Telecom Policy (1-25-10-99) 6 

North-Eastera States (I-25-1()'99) 9 

Parliamentary Election (1-25-10-99) 1-2 

Poverty (1-25-10-99) 3 

President's Address Laid (I-2S .. 10-99) 1-11 

President's Address; Motion of Thanks on (V-
I. No. S, 26-10-99) 34-103 

President's Address-Text of Amendments (V-
I, No. S, 25-10-99) 66-103 

Primary Education (1-25-10-99) 4 

Primary Health Services (1-25-1()'99) 4 

Public Sector Undcrtaltinp (1-25-10-99) 7 

Railway Reforms (1-25-10-99) 5 

Reforms ill Judicial System (1-25·10-99) 7 

SAARC (1-25-10-99) 11 

Scheduled CUtes & Scbeduled Tribes (1-25-
10-99) 9 

ScIence and Technology (1-25-1()'99) 8 

SmaU Scale &: Cotta,e Industries (1-25-10-99) 
6 

Socia-Economic Development (1-25-10-99) 9 

Sports and Culture (1-25-10-99) 8 

Tax Reforms (1-25-10-99) 7 

Terrorism (1-25-10-99) 8 

Unemployment (1-2S-10-9I) 3 

Welfare of Labour (1-25-10-99) 7 

World Trade Organisation (1-25-10-99) 7 

RAILWAY FAOLITY 

Need to Provide more Railway Facilities at 
Khurja in Uttar Pradesh (1-29-10-99) 32 

Need to take up Ihe work of railway tine 
between Nalgonda-Macheua and Raicbur 
in Andhra Pradesh (1-2B-IO-99) 49 
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RAILWAYS 

Need to early start of Train between Delhi-
Raxaul aDd Amritsar-Darbbanga 
(1-29-10-99) 36 

RAJASTHAN 
Need to provide financial assistance to State 

Government of Rajasthan for providing 
relief to the people affected by drought in 
the State (M.U.R. 3n) (1-28-10-99) 46 

REPORTS 
Committee on Public Undertakings Third, 

Fourth. Fifth and Sixth Reports (Vol. I. 
No.5, 26-10-99) 1 

Public Accounts Committee Tenth and 
Eleventh Reports (V. I, No.5, 26-10-99) 1 

RESOLUTION 
Re. Expressing Deep Sense of Shock at 

Devastation caused in Coastal Districts of 
Orissa and urging to render help Ind 
assistance to the affected people 
(1-29-10-99) 225-226 

ROYALTY 

Need to revise the royalty on coal and other 
mineral products (I-28-10-99) SO 

SCIENTISTS 
Award of Swarnajayanti Fellowships for 

Young Scientists (V-I, No. S, 26-1()'99) 119 

STATEMENT BY MINISTER 

Award of Swarnajayanti Fellowships for 
Young Scientists (V-I, No. S, 26-1()'99) 119 

Contingency Fund of India (Amendment) 
Ordinance (V-I, No.5, 26-1U-99) 3 

Income-Tax (Amendment) Ordinance (V-I, 
No.5, 26-10-99) 2 

Representation of the people (amendment) 
ordinance (V-I, No.5, 26-10-99) 162 

Recent Visit of U.S. Secretary of Energy 
(1-28-10-99) 11-13 

Re. Damage caused by Cyclone in Coastal 
Districts of OrisSa (1-29-10-99) 200-202 

Signing of three Agreements Including the 
Extradition Treaty Between India and 
UAE (1-27-10-99) 66-67 

STATES 

Need for Creation of a sepente State of Bodo 
land (1-29-10-99) 35-36 

STAnTrORY RESOLUTION 

Statutory Resolution rea. 
Income Tax 
Ordinanco-withdrawn 
69-76 

Disapproval of 
(Amendment) 
(1-28-10-99) 

Statutory RcIolution re. Disapproval of the 
Representation of the people 
(Amendment) Ordiaan~thdrawn 
(1-28-10-99) n~7 

SUGAR MILL 

Need to make Ganesh Supr Mills under NTC 
in Maharajpnj districts of UP viable 
(1-28-10-99) 49 

TAMIL NADU 

Need to include Tanjore in Tamil Nadu under 
the Crop Insurance Scheme (1-29-10-99) 
34 

TRAINS 

Need to early start of Train between Delhi 
Raxaul and Amritnr, Darbhanp 
(1-29-10-99) 36 

UAE 

Signing of three Agreement. Incilldin& the 
Extradition Treaty between India and UAE 
(1-27-10-99) 66-67 

tnTAR PRADESH 

Need to issue red cards to people living below 
poverty line in Muzatfarpur and Vaish8li 
Districts (1-29-10-99) 37. (Matters ander 
rule 3n) 

Need to make Ganem Supr Mills under NTC 
in Maharajaanj districts of UP viable 
(I-28-1()'99) 49 

Need to provide more Railway Facilities at 
Khurja in Uttar Pradesh (1-29-10-99) 32 

WAGES 

Need for reVIs'on of wages of working 
Journalists (1-29-10-99) 36 

WEST BENGAL 

Natural Calamities in West Bengal, Andhra 
Pradesh, Bihar and Orissa (1-28-10-99) 
87-1S3 (Dilc:ussion Under Rule 193) 
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Need for a comprehensive muter plan to 
preview recurrina floods in ltalulr, Maida 
IDd Munbidabad in West Benpl 
(1-28-10-99) 51·52 

WORKING JOURNAUSTS 

Need for revi.ion of wale. of Workiq 
JoumaliIU (J-29-10-99) 36 
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ACHARIA, SHRI BASU DEB 

Prevention of Money Laundering Bill 
(1-29·10-99) 27·28 

Increase in the price of diesel (dis) (V-I, 
No.5, 26-10-99) 136 

Statutory Resolution reo DiJapproval of 
Income Tax (Amendment) Ordinance And 
Income Till (Amendment) Bill (1-28-10-
99) 69 

AD HI SANKAR, SHRI 
Constitution (Eighty-Fourth Amendment) 

Bill (Amendment of Article 334) Consid. 
(1-27·10·99) 92·93 

YOGI, ADITYA NATH 
Need to expedite construction of Fertilizer 

plant Dt Go.rakhpur, U.P. by KRIBHCO 
(M.U.R.-317) (I-28.1().99) 46 

ADVANI, SHRI L.K. 
Motion of Thanks on President's Address 

(1-29·1().99) 203-223 

AIYAR, SHRI MANI SHANKAR 
Motion of nllinks on President's Address 

(1-29-10-99) 67-81 
AL VI SHRI RASHID 
MOlion of 1banks on President', Address 

(1-29·10-99) 13S-141 
AMBEDKAR, SHRI PRAKASH 
YASHWANT 
Constitution (Eighty· Fourth Amendment) Bill 

(Amendment of Article 334) Consid. 
(1-27·10-99) 10>-105 

ARGAL, SHRI ASH OK 
Need to improve telephone services in 

Morena.Sheopur district of Madhya 
Pradesh (1-27·10-99) 39 

ATHAWALE, SHRI RAMDAS 
Constitution (Eighty-Fourth Amendment) Bill 

(Amendment of Article 334) Consid. 
(1-27·10-99) 86--88 

Motion of Thanks on President's Address 
(1-29-10-99)·180-182 

13 

BAURAM, DR. 

Need to connect Azamgarb (U.P.) with major 
cities in the country by train and also 
provide computerised reservation service 
there (1-27·l().99) 41-42 

BANATWAllA, SHRl G.M. 

F.licltatlona to Deputy Speaker (1-27·1().99) 
20-21 

Felicitations to Speaker (1-22·1().99) 18 

Statutory Resolution reo Disapproval of 
Income Tax (Amendment) Ordinance And 
Income tax (Amendment) Bill (1-28-10-
99) 73 

BANDOPADHYAY, SHRI SUDIP 

Motion of Thanks on President's 
Address (1-29-10-99) 162-166 

BANERJEE, SHRIMATI JAYASHREE 

Natural Calamities in West Bengal, Andhra 
Pradelh, Bihar and Orllll (J-28·1()'99) 
142 (Dis.) 

Motion of Thanks on President's 
Address (1-29·10-99) 179-180 

BARMAN, SHRI RANEN 

Natural Calamities in West Bengal, Alldhra 
Pradesh, Bihar and Orissa (1-28-1D-99) 
124-125 (Dis.) 

Increase in the price of diesel (Dis) (V·I, 
No.S, 26-10-99) 144 

BASU, SHRI ANIL 

Natural Calamities ia West Seapl, Aadhra 
Pradesb, Bihar and Orissa (1-28-10-99) 
126-128 

BAURI, SHRIMATI SANDHYA 

Constitution (Eighty-Fourth Amendment) 
Bill (Amendment of Anicle 334) Comid. 
(1-27·10-99) 59-61 
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BAXLA, SHRI JOACHIM 

Motion of Thanks on Presidents Acidrcsa 
(1-29-10-99) 161·162 

BHAUM, SHRI BHAN SINOH 

lacrease in the price of dietel (cia) (V.I, No.S, 
26-10-99) 142 

BISWAS, SHRI ANAND A MOHAN 

Constitution (Eighty-Fourth Amendment) 
Bill (Amendment of Article 334) C.onsicl 
(1-27-10-99) 101-103 

BRAR, SHRI 1.S. 

Motion of Thanks on President', Addrca 
(1-29-10-99) 191-193 

BWISWMUTHIARY, SHRI SANSUMA 
KHUNGOUR 

Motion of thanks on President'. Address 
(1-29-10-99) 183-186 

Need for creation of I aeparate Slate of, 
Bodoland (1-29·10-99) 35-36 

C. SUOUNA KUMARI, DR. (SHRlMAll) 

eo.tilution (Ejpty-Fourth AlDeaclment) 
Bill (IuaeDdmeat of AIeiDII 314) CoDIid 
(1-27·10-99) 57-59 

CHAKRABORTY, SHRI AJOY 

Natural Calamitie. in Weat BeQaaI, Anethr. 
Pradesh, Bihar and Or_ Dilcuuion 
Under Rule 193 

CHANDRA SHEKHAR, SHRI 

Felicitations to Deputy Speak.- (1-27·10-99) 
17 

Felicitation 10 Speaker (1-22·10-99) 17·18 

CHAITERJEE, SHRI SOMNA1H 

Felicitations 10 Deputy Speaker (1-27·10-99) 
16-17 

Felicitations to Speaker (1-22·10-99) 7-8 

locrca5O in the price of diesel (dis) 
(V·I, No.5, 26-1()'99) 110 

Motion of Thanks OIl Prelidenl" Addrea 
(1-29-10-99) 91·103 

Prevention of Monoy Laundoriaa 8W (1-29-
10-99) 26 

CHAUI'ALA,$HR1 AJAY SINGH 

NeM to MOd a CeRnl team to Haryana to 
.... the damqe allied due to droqht 
-.I reIeue .... te fuda to the State 
Gem. for POvidiD& Rlief to the affected 
people (1-28-10-99) .50-51 

CHENNI'I'HALA, SHRI RAMESH 

StMutDry ReaoIutioa reo Disapproval of 
IDcDIM tax :~Amendmellt) Ordinance aad 
Income tax lAmendment) Bill (t-Z8-10· 
99) 72·73 

Slatiltory Raolati •• reo Disapproval of the 
Repreaentation of the people 
(AJDeDdment) Ordiaance ud 
RqHeaeotation of the People 
(AmeAu.nent) Bill (1-28-10-99) 78·79 

CHOODHARY, COL. (RETO.) SONA 
RAM 

Need to pnMde Fiaucial MIiItance to State 
Govenunent of llajastlwt to aDmate 
ProbieIDl of "miae affected .,.,pIe of die 
State (Under Rule 377) (V·I, No S, 26-10-
99) 32 

CHOUDHRY, SHRI PADAM SEN 

Need 10 look into the ~ of Suprcane 
Growers in Bahraich diatrict of U.P. 
(1-27-l0-99) 39 

CHOUHAN, SHRI SfDVRAJ SINOH 

DilCDllioa Under Rule 193 Natural Calamitie. 
in Welt Beapl, ADdhra Pradesh, Bihar 
IJld Orilla (1-28-10-99) 137·138 

Need to provide fiaanciaI llllil&aace to State 
Govt. of Madhya PndIaIa for providiDl 
relief to the people atfec&ed by flood in 
RaileD, Schore and H_......., distric:ts 
(M.U.R. 377) (1-28-10-99) 46 

Pmention of Mooey Lauaderiag Bin (1-29-
10-99) 28-29 

DAGGUBATI, SHRl RAMANAIDU 

Coutitutioa (Eipt)'-Fow1iI -A......cImeot) 
Bill (Amcodment of Article 334) Co8Iid 
(1-27.10099) 79 

DAS, SHRI NEPAL CHANDRA 

Need to briaa the ,teadIiIIa __ aader 
CeanI HeaIdl Sc:beme lit.,. .. ARMS 
(1-28-10-99) 48-49 
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DASMUNSI. SHRI PRIYA RANJAN 

Natural Calamities in West Bengal, Andhra 
Pradesh. Bihar and Orissa (1-28-10-99) 
117-120. Discussion Under Rule 193 

Need for a comprehensive master plan to 
prevent recurring floods in luhar. Maida 
and Murshidaood in We't Bengal (1-28-
10-99) 51-52 

Prevention of Money Laundering Bill (1-29-
10-99) 26-27 

DEO, SHRI BIKRAM KESHARI 
Natul1Il Calamities in West Bcngal, Andhra 

Pradesh, Bihar and Orissa(I-28-10-99) 
128-129. Discussion Undcr Rule 193 

FAROOK, SHRI M.O.H. 
Increase in the pril.'C of diesel (dis) (V-I, No.5. 

26-10-99) 145 
GANDHI, SMT. SONIA 
Felicitations to Deputy speliker (1-27-10-99) 

16 
Felicitations to Speaker (1-22-10-99) (). 7 
Motion of TIlanlcs on President's Address 

(1-29-10-99) 196-200 

GEETE, SHRI ANANT GANGA RAM 
Increase in the Price of diesel (dis) (V-I, No. 

5, 26-10-99) 143 
GEORGE, SHRI K. FRANCIS 

Felicitations 10 Speaker (1-·22-10-99) 21-22 
Motion of Thanks on PresideD!" Address 

(1-29-10-99) 194-196 
GUPTA, SHRI INDRAJIT 

Felicitnlions to Deputy Speaker 
(1-27-10-99) 18 
Felicitations to Speaker (1-22-10-99) 13-15 
Motion of Thanks on President's Address 

(1-29-10-99) 81-91 

INDORA, DR. SUSHIL KUMAR 
Member Sworn (1-29-10-99)-1 
JADHAV, SHRI SURESH RAMRAO 
Increase in the price of diesel (dis) (V-I, No. 

5, 26-10-99) 136 
JAGANNATH. DR. MANDA 
Natural Calamities in West Beopl, Andhra 

Pradesh, Bihar and Orissa (I-ZS·LQ·99) 
101·102. Discussion Under Rule 193 

Need to take up the work of railway line 

between Nalgonda·Machesia and Raichur 
in Andbea Pradesh (1-28-10-99)-49 

JAGATHRAKSHAKAN, DR. S. 

Need to start shuttle service between 
Arakkaram and Katbpadi railway ItaUon8 
and to lay railway line between Kathpadl 
and Villipuram in Tamil Nadu (1-27·10-
99) 42 

JHA, SHRI RAGHlJ NATH 

Natur31 Calamities in West Bengal, Andhra 
Pradesh, Bihar and Orissa (1-28-10·99) 
139-141. Discussion Under Rule 193 

Increase in the price of diesel (dis) (V-I, No. 
5, 26-10-99) 150 

Motion of Thanks on tbe President's Address 
(1-28-10-99) 161-164 

JAISWAL, DR. M.P. 

Increase in the price of diesel (dis) (V·I, No. 
5, 26-10·99) 139 

Need to early ltart of Train between Delhi 
Raxaul and Amritsar, Darbbansa (J-29· 
10-99) 36 

JETHMALANI, SHRI RAM 

Constitution (Eighty.Fourth Amendment) Bill 
(Amendment of Article 334) Consid (1-27·10-

99) 47--49. 106--10 

JOSHI, DR. MURLI MANOHAR 

Award of Swamajayanti FellOWlhips for YOUR, 
scientists (at.) 

(V·I, No.5, 26-10-99) 119 

JOSHI, SHRI MANOHAR 

Motion of Thanks on President's Address 
(1-29·10-99) 5747 

KANUNGO, SHRI TARLOCHAN 

Motion of Thanks on President's Address 
(1-29·10-99) 147-152 

KATARIA, SHRI RATTAN LAL 

Constitution (Eighty·Fourth Amendment) Bill 
(Amendment of Article 334) Consid (1-27·10-

99) 89-91 

Need for all·roUild development of Kareil and 
teh (Under Rule 377) 

(V-I, No.5, 26-10-99) 35·36 
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KHANDELWAL, SHRI VIJAY KUMAR 

Need to improve telecommunication services 
in rural areu of. Betur·Harda 
Parliamentary Conltltuency, Madbya 
Pradesh (under rule 377) 

(V-I, No •. S, 26-10.99) 32 

KHANNA,SHRI VlNOD 

Modon of Tbaab 0Jl .President" Addreu 
(1-29.1G-99) '103-109 

KRISHNADAS,SHRI N~r.T. 

~etdto iDQUdOX1rala patijcllllrly tbe4iatriet 
. ·of ·.Pal ..... - Crop JIllUrlIICe ScheD}!: 
'(1-21.10-99)'41 
KYNDIAH, . SHRI' P.R. 

Constitution (Eighty-Fourth Amendment) Bill 
(Amendment· of Article 334) 
Consid. (1-27-10-99) 84-..% 

LEPeHA, SHRI S.P. 

Need to ensure early reopen:.na of tea sardens 
of Tea Trading Corporation of India at 
Darjeeling and Jalpaiguri. West Bengal 
(under rule 3n) 

(V·I, No. !I, 26-1()'99) 34 

MAHALE, SHRI HARffiHAU SHANKER 

Motion of Thanks on President's Address 
(I-29·1().99) 182·183 

MALHOTRA, DR. VUAY KUMAR 

Motion of Thanks 011 the Presid.:nt's Address 
(V-I. No.5, 26-1()'99) 3~7 

Prevention of Money Lllundering Bill (1-29· 
1()'99) 27·28 

MANDAL, SHRI BRAHMA NAND 

Need to clear the proposal for construction oC 
Rail·tum·road hridge at Mongbyr, Bihar 
(under rule 377) (V·I, N,). S, 26-10·99) 3S 

MANDAL, SHRI SANAT KUMAR 

Felicitations to Speaker (1-22·10·99) 17 

Need to review order issued under the Jute 
Packaging Materials (Ccmpulsory Use in 
Packing Commodities) Act, 1987 to ensure 
compulsory use of jute bags in Packing 
Cement, foodgrains, sugar IlRlI urea (1-27-
10·99) 43·44 

MANN, SHRI SIMRANJf[' SINGH 
Motion' of thonks on Pn:sident's Address 

(1-29-10-99) 17:)-176 ' 

MAYAWATI, KUMAR) 
Constitution (Eighty-Fourth Amendment) Bill 

(Amendment of Article 334) 
Consi(1. (1-27-1()'99) 67-70 

Felicitations to Deputy Speaker (1-27-10-99) 
18·19 

Felicitatioo to Speaker (1-,22-10.99) 10-11 

IIlcreue in lhe PrIces of diesel (dis) (V-I, 
No. S, ~.10.99) 127 

MOHALB. SHRI PUNNU LAL 

ConstitUtion (Eighty-Fourth Amendment) Bill 
(Amcudment of Artlde 334) 

Colllid •. (1-27.1()'99) 83-84 

MOHlTE., SHRI SUBODH 
Increase in the price of diesel (dis). (V-I, 

No.5, 26.10.99) 151 

MUKHERJEE, SHRIMATI OEETA 
Constitution (Eighty· Fourth Amendment) Bill 

(Amendment of Article 334) 
Consid. (I-27·1().99) 82·83 

MURALEEDHARAN, SHRI K. 

Need for early doublilll of railway line from 
Shormlf to Mangalore and Shornur to 
Colicut (I-27.10·99) 44 

MURMU, SHRI SALKHAN 
Need to include Santali language in Ol·Chiki 

Script in the Eighth Schedule to tbe 
Constitution (V-I, No.5, 26-10-99) 30 
(under rule 377) 

MURTHI. SHRI M.V.V.S. 
Felicitations til Deputy Speaker 
(1-27·1().99) 17-1I! 

Increase in the: Price of Diesel (dis) (V-I. 
No.5, 26.10.99) 121 

MUlTEMW AR, SHRI VILAS 

Need to declare Nagpur airport as on 
iaternationnl lIirport (under rule 377) 
(V-I, No.5, 26-10·99) 33 

NAJK, SHRJ ALI MOHAMMAD 
Felicitation to Speaker (I-22·!().99) 19 

Motion of Tha.lks on President's Address 
([-29·10·99) 166-170 

Statutory Resolution reo Disapproval of the 
Representation of the people 
(Amendment) Ordinance and 
Representation of the People 
(Amendment) Bill (1-2s.t()'99) 8!1 
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NAIK, SHRI RAM 

Increase in the Price of diesel (dis) (V-I, 
No. S, 26-10-99) 152-162 

NATCHIAPPAN. SHRI S.M. SUDARSANA 
Natural Calamities in West Benpl, Andhra 

Prdesh. Bihar and Orissa (l-2801()'99) 
129-133 Discusllon Under Rul, 193 

PAL, SHRI RUP CHAND 
Prevention of Mone), Launderilll Bill (1-29-

10-99) 22 

Presentation of Petition 
(1-218-10-99) 44-45 

PALANIMANICKAM, SHRI 5.5. 
Motion of thanks on President's Address 

(1-29·10·99) 159-161 

Need to include Tanjore in Tamil Nad" under 
the Crop Insurance Scheme (1-29-10-99) 
34 Matters Under Rule 377 

PANDEY, SHRI RAVINDRA KUMAR 
Need to resume transportation of coal thouah 

crush coal transport at Karail wasbery of 
Central Coalfield Limited, Bihar (Under 
Rule 377) (Vol- I, No.5, 26-10-99) 31 

PANDIYAN, SHRI P.H 
Felicitations to Deputy Speakers (1-27·10·99) 

19 

FeliCitation to Speaker (1-22·10-99) 12-13 

Increase in the Price of diesel (dis) 
(V-I, No.5, 26-10-99) 128 

Motion of TIlanks on Presidents Address 
(1-29-10-99) 141-147 

PASWAN, SHRI SUKHDEO 

Natural Calamities in West Bengal, Andhra 
Pradesh, Bihar and Orissa. (1-28.10-99) 
102-104 Discussion Under Rule 193 

PATIL, SHRI SHIVRAJ 
Motion of Thank' all President', Address 

(V-I, No.5, 26-10-99) S~ 

Motion of Thanks on the President's Address 
(1-28-10-99) 1~ 

PAWAR, SHRI SHARAD 
Felicitation to Speaker (1-22-10-99) IS 

PILOT, SHRI RAJESH 
Increase in the Price of diesel (dis.) 
(V-I, No.5, 26-10-99) 117 

PRADHAN, SHRI AMAR ROY 
Natural Calamities in West BeDpl, Andhra 

PradeIb, Bihar ad Oriau (1-28-10-99) 
134-135 DiKuuion Under Rule 193 

Nood to take ItepI to preyeDt fcwelp 
comp&niea tor clalnUDJ .. teat ri&btI. 011 
Jute Produc:tsto Safepard ·'adlaa Jute 
F ....... (1-21.10-99) .35 . 

PRADHAN.SHRlASHOlC 
Need to PrO¥ide more ~~f~- at 

lChurja ia Viw Ptedelh 
(1-19-10-99) 32 (MU.R317) . 

RADHAK1USHNAN, SHRI VARKALA 
Need to reduce the price of diesel (I- 28-10-

99) 51 

Statutory Resolution rt. Disappeared of the 
Representation of die people 
(Amendment) Ordinance and 
Representation of the people 
(Amendment) Bill (1-28-10-99) 80-81 

RAI, SHRI NAWAL KlSHORE 
Constitution (Elghty-Fouth Amendment) Bill 

(Amendment of Article 334) Consid. 
(1-27-10-99) 71·72 

Increase in the price of diesel (dis) (V-I, 
No.5, 26-10-99) 125 

RAlENDRAN, SHRI P. 

Motion of Thanks on the President'. Addre .. 
(1-28-10-99) 1~ 

RAO SHRI S.B.P.B.K. SATYA NARAYNA 

Natural Calamities in West Benaal, AIldhra 
Pradesh, Bihar and Orissa (1-28-10-99) 
142-147 Discullion Under Rule 193 

RASHTRAPAL, SHRJ PRA VIN 

Constkution (Eighty-Fourth Amendment) Bill 
(Amendment of Article 334) Consid. 
(1-27-10-99) 9J-l00 

RAWALE, SHRI MOHAN 

Constitution (Eighty-Fourth Amendment) BiU 
(Amendment of Article 334) CoDJid 
(1-27-10-99) 75-79 

Preventioo of money laundering Bill (1-29-
10-99) 30-31 
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RAWAT, PROF. RASA SINGH 
Need to provide financial aaistance to State 

Government of Rajasthan for providinl 
relief to the people affected by droualu in 
the State (M.U. R. 377) (I-28-10-99) 46 

RAWAT. SHRI RAMSAGAR 

Constitution (Eight-Fouth Amendment) Bill 
(Amendment of Article 334) 

Consid. (1-27-10-99) 70-71 

Increase in the price of diesel (dis) (V-I, No. 
5, 26-10-99) 150 

Need for early construction of a railwlY over-
bridge It Safedllbad in Barabanki District 
(U.P.) (Under Rule 377) (V-I, No. S, 26-
10-99) 35 

REDDY SHRI N. JANARADHAN 
National Calamities in Welt 8enpl, Andhra 

Pradesh, Bihar and Orissa (1-28.10.99) 
104-109 Discussion Under Rule 193 

REDDY, Shri Y. S. V1VEKA 
NANnA 

Need 10 provide financial aaistance to State 
Govt. of Andhra Pradesb to mitigate the 
hardship being faced by Cotton grower due 
to drought conditions in State (1-21-10-99) 
48 

RIYAN. SHRI BAJU BAN 
Constitution (Eighty-Fourth Amendment) Bill 

(Amendment of Article 334) Consid. 
(1-27-10-99) 91-92 

ROY PRADHAN. SHRI AMAR 
Feliciations to Deputy Speaken (1-27-1~99) 

20 

Felicatlltions to Speaker (I-22-10-99)19-20 

Motion of Thanks on President', Addreu 
(1-29-10-99) 170-73 

RUDY, SHRI RAlIV PRATAP 
Increase in the Price of diesel (dia) (V-I, No. 

5, 26-10-99) 115 

Natural CalamitlCl in West BeapI. Andhra 
Pradesb, Bihar and Oriua (1-21-10-99) 
109-112 Discussion Under Rule 193 

SAMU, SHRI ANADI 
Natural Calamities in Welt Beapl, Andbra 

Pradesb, Bihar and Orissa (1-21-10-99) 
92-97 DiscuIIlon Under Rule 193 

SAMANTRAY, SHRI PRABHAT 
Prevention of MOIlfly. Launderin& BUI (1-29-

10-99) 25 

SANGMA, SHRI PURNO. A. 
Motion of Thanks on President'. Address 

(1-29-10-99) 109-124 

SAROJA, DR V. 
Constitution (Eiahty·Follrth Amendment) Bill 

(Amendment of Article 334) Cooaid. 
(1-27-10-99) 73-75 

Need to Sanction adequate funds for com-
prehensive drinkiDJ Wlter lCheme for 
Rasipuram Parliamentary Constituency in 
Tamil Nadu (1-27·10-99) 42 

SINOH. DR. RAOHUVANSH PRASAD 
Colll11tution (EiJhty-Fourth Amendment) Bill 

(Amendment of Article 334) Conlid. 
(1-27·10-99) 79--82 

Felicitations to Deputy Speaken (1-27·10-99) 
19-20 

Fe1icitations to Speaker (1-22-10-99) 15-17 

Increase in the Price of diesel (dis) (V-I. No. 
s. 26-10-99) 130 

Natural Calamities in West Benpl. Andhra 
Pradesh, Bihar and Orissa (1-21-10-99) 
138 Discuuion Under Rule 193 

Need to issue red Clrds to people livin& below 
poverty line in Muzatfarpur and Vaisbali 
Districts (1-29-10-99) 37 

Prevention of Money Launderinl Bill (1-29-
10-99) 24-25 

SINOH KUNWAR AKHILESH 

IDcreue in the Price of diesel (dis) (V~I. No. 
S, 26-10-99) 123 Dlscuaion Under Rule 193 

Natural Calamldes in West BeDpl, Andbra 
Pradesh, Bihlr Ind Orissa (1-28-10-99) 
147·148 

Need to mate Oaaesh Supr MW, under NTC 
in Mabaraj paj districts of UP Vllble 
(1-21-10-99) 49 

SINGH, SAROAR BUTA 

Constitution (Ei&bty Fourth Amendment) Bill 
(Amendment of Article 334) Colllid. (1-27-
10-99) 50-57 

SINGH, SHRI JASW ANT 

Sip\DJ of three Apement IncludiDa the 
Extradition Treaty Between India. and 
UAS (I~·lO-99) 66-67 



PART-II SUBJECT INDEX 19 

SINGH, SHRI LAKSHMAN 
Increase in the price of diesel (dis) (V-I, 

No.5, 26-10-99) 147 

SINGH, SHRI MAHESHWAR 
Member Sworn (1-28-10-99) 1 

SINGH, SHRI PRABHUNATH 
Increase in the Price of diesel (dis) (V-I, 

No.5, 26-10-99) 132 

Motion of thanks on President', Addreaa 
(1-29-10·99) 1~191 

Natural Calamities In West Benpl, Andhra 
Pradelh, Bihar and Oris .. (I-28-tO-99) 
148 (Discuaaion Under Rule 193) 

SINGH, SHRI RAM PRASAD 

Need to arant special package for aU· round 
development of naxalite infeaed areu in 
Bihar (1-27·10-99) 43 

SINGH, SHRI TlLAKDHARI PRASAD 

Increase in the prices of diesel (dis) (V-I, 
No.5, 26·10-99) 152 

SINGH, SHRIMAn KANTI 

Malian of Thanks on Presidents' Address 
(I-29·1().99) 152-157 

SINGH, SHRIMAn SHYAMA 
Need to take suitable meuurcs for proper 

maintenance of National highways In the 
country particularly in Bihar (1-27·10-99) 
4().41 

SINGH, DEO, SHRI K.P. 

Natural Calamities in West Benaal, Andhra 
Pradesb, Bihar and Orissa (1-28-10-99) 
97-101 Discuaaion Under Rule 193 

Statutory Resolution reo DilapprovaJ of 
Income Tax (Amendment) Ordinance and 
Income tax (Amendment) Bill (1-28-10-
99) 71·72 

SINHA, SHRI YASHWANT 

Motion of Thanks on Presidents' Addreaa 
(I-29·1().99) 124-135 

SOMAIY A, SHRI KIRIT 

Need to take steps for early creation of 
Mumbai Railway Development 
Corporation (Under Rule 377) (V-I, 
No.5, 26-10-99) 31 

Prevention of Money Launderina Bill 
(1-29·10-99) 29 

SRINIV ASULA, SHRI KALA VA 

Natural Calamities in West Beopl, Andhra 
Pradesh, Bihar and Orissa (1-28·10-99) 
122-124 Discuaion Under Rule 193 

SUDHEERAN, SHRI V.M. 

Increase in the Price of diesel (dis.) (V-I, 
No.5, 26-10-99) 134 

Need to create a separate Ministry for 
Fisheries (Under rule 377) (V-I, No.5, 
26-10-99) 33 

Statutory Resolution reo Disapproval of the 
Repraeotation of the people 
(Amendment) Ordinance and 
Representation of the People 
(Amendment) Bill (1-2B-IO-99) 81--11$ 

SURESH, SHRI KODIKUNNIL 

Constitution (Eighty·Fourth Amendment) Bill 
(Amendment of Article 334) Consid 
(1-27-l0-99) 72-73 

SWAIN, SHRI KHARABELA 

Constitution (Eighty· Fourth Amendment) Bill 
(Amendment of Article 334) Consid 
[1-27.10-99j 61~ 

D1Jc:uaion Under Rule 193 

Natural Calamitles In Weat Beapl, Andhra 
Pradab, Bihar and Orilla (1-28-10-99) 
141·142 (dis.) 

THOMAS, SHRI P.C. 

Felicitations to Speaker (1-22-10-99) 20-21 

Motion of Thankl 01\ PresideDt', Addr_ 
(1-29-10-99) 177-179 . 

Need for Revision of waaa of Working 
Joumalilta (1-29-10-99) 36 (M.U.K. 377) 

nwARI, SHRI LAL BIHAR! 

Need for early replarlsation of u~uthoriled 
colonia in Natioaal Capital Territory of 
Deihl (1-27-10-99) 39 
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TRIPA11iI, SHRI PRAKASH MANY WADIYAR, SHRI S.D.N.R. 

Need to ensure payment of duel to IUgarcaDe 
growers in Deoria district in U.P. (1-27· 
10·99) 39·40 

TRIPA11iY, SHRI BRAJA KISHORE 

Natural Calamities in Welt Benlal, Andhra 
Pradesh. Bihar and Orissa (I-28·1()'99) 
121·122 

Discussion Under Rule 193 

Need to revise the royalty on coal and other, 
mineral products (I-28-1().99) SO 

V AGHELA, SHRI SHANKERSINH 
Increase in the price of diesel (dis.) (V-I, 

No.S, 26-1()'99) 103 
VAlKO, SHRI 
Motion of Thanks on President', Address 

(V-I, No.S, 26-10-99) 47-56 

VAJPAYEE, SHRI ATAL BIHARI 

Felicitations to Deputy Speaker (I-27-1()'99) 
15-16 

Felicitations to Speaker (I-22·10-99) 5-6 

VENKATESHWARLU, PROF. 
UMMAREDDY 
Motion of Thanks on President's Address 

(1-29·10-99) 37-44 

Natural Calamities in Welt Beopl, Alldhra 
Pradesh, Bihar and Orissa(I-28-1()'99) 
149-150 Discussion Under Rule 193 

Need to sanction adequate financial assistance 
to the State Government of Alldhra 
Pradesh to provide relief to the people 
affected by recent severe drought (under 
rule 377) (V-I, No.5, 26-10-99) 34 

Need to provide adequate funda to State GoYl, 
of Karnataka for uparadatlon of airport at 
Mysore (I-28-1()'99) 47 

Y ADA V , SHRI DEVENDRA PRASAD 

Natural Calamities in West Bengal, Andhra 
Pradesh, Bihar aod Orissa (1-28-10.99) 
1l2-11~ Discuuion Under Rule 193 

YADAV, SHRI JAGDAMBI PRASAD 

Need to send a Central team, to Bihar to assess 
tbe damase caused by flood. in GOOda and 
other diatricts of tbe State and provide 
funds for rehabilitation of affected people 
(M. UR·377)(I-28·1().99) 47 

YADAV, SHRI MULAYAM SINGH 

Felicitations to Deputy Spellker (1-27·10-99) 
17 

Felicitations to Speaker (I-22·1().99) ~10 

Motion of Thanks on President's Address 
(I-2CJ.IO-99) 44-56 

YERRANNAlDU, SHRI K. 
Felicitations to Speaker(I-22-}0-99) 8 

Natural calamities in West Bengal, Andhra 
Pradesh, Bihar and Orissa (1-28·10-99) 
125·126 (Dis.) 

ZAHEDI, SHRI MAHBOOB 

Natura!' Calamities in Welt Bengal, And~ 
Pradesh, Bihar and Orissa (I-28-10-99) 
114-117 Discussion Under Rule 193 
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